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THE NATIONAL COMPAM LAW TRIBUNAL ON 24,I1.2O T7

Tara Aluminium Works Pvt. Ltd

Essar Projects (lndia) Ltd.
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ORDER
TCP No. 291/I&BP/NCLT/MB/MArV2017

The Counsel for the Petitioner submits that th(, petitioner ha\ received thc
settled amount from the Corporate Dcbtor. On seeing tho lvithdra[.al ]\,lcrro filtel
bv the Petiti()ncr for $ithdrau,al of this Company petition, this petittfi is (lismissed

as 11'ithdra$.n.

V. NALTASENAPATHY
l\,lember ( Ii'chnical)
Encl: Withdrawal Memo.

M. K. SHRAWAT
Mcrrrbcr (Jrrrlicial)

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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